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Your letter no. Ofline dated 17/11/2023

Sir,

With reference 1o Yourapplication for Renewal of Insecticide license

We are pleased to inform you that y

our request for the same has been granted

g I.J“)UH)I-“UOO dated : 30/11/2023.
Valid For - 30/1 172023 to 29/11/2025 1 enclosed here with

lhis license is Issued under Insecticide Act, 1908.

License No.

he terms and conditions are mentioned in the license
You are requested to apply for the renewal of the license on or before 29/11/2025.
Responsible Person Details:

Name: Raymond Victor Miranda, Age: 69, Designation: Proprietor

Office Address: Gala No. I, Ground Floor, Vithal Shetty Industrial Estate (Vithal Chawl), Bc‘hm.(‘l‘
Hotel Hariprasad, Military Road. Marol, Andheri (East), Taluka: Mumbai Suburban. l)xflncl‘--
Mumbai  Suburban, State: Maharashtra. Pincode: 400059, Mobile: 9820241321, Emailk
miracle_pest_solution@ yahoo.co.in

Name: Raymond Victor Miranda. Age: 69, Designation: Proprietor

Residential Address: Flat No. 201, 2Znd Floot, Dunhill Building No. 1 C. 11. S. Ltd., Bamandayapada
Road, Opp. Bharat Avenue Hotel, Off. Military Road. M

arol, Andheri (East). Taluka: Mumbai
/ Suburban. District: Mumbai Suburban. State:

Maharashtra. Pincode: 400059 Mobile: ., Email:

Balajifl ate
Licensing

Superintendent

ithority
griculture Officer

Thane
Encl.: License
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STOCK AND USE OF INSECTICIDES FOR COMMERCIAL PEST CONTROL OPERATIONS

Validity From: 30/1 1/2023 10 29/11/2025

License No. : LJIDO1014066  Date of kssue: 3WTI/2015

- —_—

il P -
i —————

d at Address -Gala No,

[. License to carry oul commercial pest control operations on the premises situate
fariprasad, Military

¥ ‘(.'round Floor, Vithal Shetty Industrial Estate (Vithal Chawl), Behind Hotel |

Road. Marol, Village: Andhers (East), Taluka: Mumbai Suburban, District. Mumbaj Suburban.
Pincode: 400059 is granted to M/s. Miracle Pest Solution. (Name of Proprietor : Ravmond Victor

Mitdfildd) as specified heteundet:-
Name of the insecticides... As per Statement - |

2. The license is subject to the provisions of the Insecticides Act, |968 ahd the rules made thereunder for
the time being in force as well as the conditions specified below,

,./l
/
! -
Dafe? 30/11/2023 | Balaffiate
i 5 | Licensing Authority
e \ V4 Supetintendetit Agricylture Officer
| : R v Thane
Sead: ! _ o e
Printing Date: 04/12/2023
’ .; ;ol'.. '
Conditlons:=
e ,,,u?,.._.. Ky o ' : ) W ‘ i
1. The validity.of licence will be up to the agreement dafe or the system generated velidity whichever is
carlier. '

2. This licence shall be displayed in the prominent place in the premuses.

3. No insecticide shall be sold or exhibited for sale or distributed or issued for use in commercial pest control
operations except i_n packages approved by the Registration Codmmittee from time to time.

4, If ,t.he il_ce: ' fwamgto gell, stoék pr exhibit for sale or distribute / stock and use for cofimércidl pest
,c:ohlml'bpgmﬂﬁﬁb} aly additional insecticide, he may apply to the licensitig officet for ddditiof i the
liceNce for each such insecticide on payment of the prescribed fee.

5. For pea& vortiol Uberau”o.ns ah application for the renewal of the licence shall be made ds ldid dowr |
oy Lo 10115, owr
sub-tiife (3A) oF tule 10 of the Insectitides Rules, 1971. : ol

6. Ay other condition(s) may be specified by the licenting officet .'
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Ceoll : 9820241321
9819594482

PEST SOLUTION

"Termite (White Ants) * Pre/Post Construction Treatment
" Disinfestation & Other Pest Control.

ARD PROTECTION FOR PIPES

-
iotel Hariprasad. Milltary Road, Marol. Andhert (E). Mumbai 400 059
racie pest solution@yahoo.co.in

TO WHOM SO EVER IT MAY CONCERN.

THIS IS TO INFORM THAT BAGDADI RESTURANT, BEHIND TAJ MAHAL HOTEL ,

COLABA , MUMBAI .

HIS HAVING A YEARLY MAINTENCE CONTRACT OF HERBAL SPRAY, GEL
COCKROACH AND RAT POISON FROM SEPTERBER 2023 TO AUGUST 2024.

THANKING YOU .

FOR Mw@ SOLUTION

D AW
( Mvmoﬁb“@%:)

OUR KONKAN DIV LICENCE NO IS UID 01014066

GST IN # 27TAAGPM7571G1ZF

(2 e

BAGDADI RESTAURANT
TULLOCK ROAD, BEHIND TAJINTERNATIONAL

MUMBAI 400 001. (INDIA)
Moblle No : 91672 37117 / 22028027




